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O.A. No. 684/96 - 'R
- ■ i' iRNeu Delhi this the 7th day of November 1996 . ^

::,ip
Hon'ble Shri S.R.Adige, fl8mber(A) ' ' B

f-J

Hon'ble Or.iA. Uedavalli, INember(D) jR

Uidyanand Sharma
working as General nanager Canteen
in L.N.3.P.N. Hospital, 'Irv

•Ri"
jR:
:{R:

New Oelhi-110002
R/o F-8 Lado Sarai, M
House of Late Shri Duglal, . ' Lj'
New Delhi-110030. , Appl icent . Ri
(By Advocate; None)

//?■ ' •

N HosPital, New Delhi-2 R/' .
■R,

2. Dr. R.N.Baishya, _ ; U/ -
LN Hospital, New Delhi-2 :'R ; ■v.r -

:  V -

( 2hri' R'.K.Srivastava, O.epettmental • •. ♦ •^Qspcndonts ,
•  representative) * '.ifli ; '

ORDER (Oral)
.  i

Hon'ble Shri S.R.Adiqe, iNember(A) ^
to appoar R ■

Ue note that the applicant has failed/on the Rff
,

previous date i.e. 3-10-96. Despite this, the qcss ' , v|;

has been called twice but none is present. Shri R.K. ■ R

Srivastava departmental representative has appeared
■''■R ■ ' '^v,

for the respondents. : iff

:

■ 'ij'f2. In view of the continued absence of the applicant, RM '
it appears that he is not interested: in pursuing hia

case. The OA is, therefore, dismissed in default fcr

non-!-prosecut ion.
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